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R_rk, about Tibet'. Trade "Itb India 
In a Text Book on Gfopaphy 
Presqlbed for ScIIoolam Ja_n 

2932. SHRI RABI RAY: Will the 
Minister of EDUCATION AND YOUTH 
SBRVICES be pleased to state: 

(a) whether hi s attenti on has been 
drawn to one of the paralraphs of an 
approved text book on GCOlraph)' for the 
Sixth St. ndard i n all Government Schools 
in Jammu in which it is written "Tibet was 
in trade with India but since Cllina has 
captured America this trade has been 
stopped"; 

(b) if so, what is the reacti on of 
Government to that; and 

eel whether he has sUllested to the 
State Government for i ts removal? 

THB MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V.K.R.V. 
RAO): (al to (C). No such mistake has been 
broulht to Government's notice. However. 
the State Govcrnment has been requested 
to verify the fact and take:steps to correct 
the error if any. 

I.A.S. and I.F.S. Results 

2933. SHRI RABI RAY: Will the 
Mini ster of HOME AFFAIRS be pleased 
to state: 

(a) whether it i s a fact that this year the 
results of the Indian Administrative Service 
and Indian ForeilD Service Examinations 
have not been published in time; and 

(b) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (I) No. Sir, 
In the prcccdini four yeara the ruult of the 
written part of the examination was publi-
shed between 92·112 days after the conel U· 
sion of the examination. Thiatime it was 
done after 99 days. 

(b) Does not IIri 51: 

I!'1Itare of Coal GII,lrlcatlOR Pint, ~ 

2934. SHRr RABI RAY: Will the 
Minister of EDUCATION AND YOurH 
SERVICES be pl_d 10 State: 

(a, whether it is a fact thai a eoal lUi-
flCation plant was set up by the Regional 
Researeh Laboratory. Hyderabad some 
time back; 

(b) if so, whether it is also a fact that the 
experts sec no future for it; and 

(e) what were the recommendations of 
Kane Commiltee in Ihis connection? 

THE MINISTER OF EDUCAT10N 
AND YOUTH SERVICES (DR. V.K.R. V. 
RAO) (a). The Coal Gasification Plant has 
been partly erected at the Regional 
Research Laboratory, Hyderabad. 

(b) and (cl. The Kane Committee in their 
Report, a copy of which is available in 
the Library of Parliament, has come to the 
conclusion that it would not be advisable 
to establish and operate the Plant in the 
manner proposed by the Regi onal Research 
Laboratory, Hyderabad and has also Inle,'-
alia suggested that:-

(I) Possihillties may be explored to find 
out 'whether any fertilizer producing 
Company in the public or private 
sector would be prepared to take 
over the pi ant as 0 whole for usc as 
an experimental unit for development 
work on the production of ~ i  

ps from low-grade coal. 

(2) If the transfer of this plant to a ferti-
lizer factory is not possible, then the 
only alternative is to erect the plant 
in the campus of Regional Research 
Laboratory. Hyderabad for operation 
as a testing unit for devclopmental 
work for the lUificalion of coals to 
the extent funds are available for th .. 
purpose. 

While eonsiderinl the Report of the Kane 
CommiUoc the GoYerning Body of tbe 
C.S.I.R. at its DlMtiRl held on 14th May, 
1969 I'OIXImmended that the Mjniltry of 
Petroleum & Chemicals & Mine!! & Metals 
may be asked to take over the Plant in cue 
they needed it. That Ministry havc intilRB-
ted that the Hyderabad Plant baaed on 
LUI'Ii PI'DCC1S does not seem to be of any 
.... ICI the ,f'ertilizor Corporation of lDdia 
sinOl the CoimImi tlOII appointed by the 
Government of India have rocoamwnded 

the IdoptioD. or ~ KODDers Gasification 
proc:oa ror the fertilizer "rants. 




